267 Matters under
Rule 377

(iv) GaNGEs PrINTING INK FAacTORY
Ltp., HowaraH (WEST BENGAL).

PROF. DILIP CHAKRAVARTY
Calcutta  South) : Mr Speaker;
ir, with your permission, under Rule 377

I rise to plead with the Government of

India to take over the Ganges Printing
Ink Factory Ltd. This factory has been
closed for the last seven months and the
payment of salaries to the workers has
not been made since October, 1977.
The Government of West Bengal has
aquady forwarded to the Government of
India a proposal for taking over the con-.
cern. It is urgently necessary that the
M.u:ustry of Industry, Government of
l:ndl::xE do . take into’ conmsideration the
situation prevaling in the Ganges Printing
Ink Factory, Howrah, West Bengal and
do take expeditious steps for opening the
same, .

(v) REPORTED DETERIORATION IN Law
AND ORDER SITUATION IN Drrmr
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MOTION RE. DRATT FIVE YEAR
PLAN 1978—83—contd.

MR SPEAKER . The House will
now take up further consideration of the
following motion moved by Shri Morarji

Desai on the grd May, namely :—
L J

“That this House do consider the
‘Draft Five Yecar Plan 1978—83"
laid on the Table of the House on the

o6th April, 1978”.
Shri Govindan Nair.

SHRI M. N. GOVINDAN NAIR
(Trivandramj: Mr Speaker, Sir, it had
been the normal practice in the past that
before the draft of the Five Year Plan is fina-
lised, preliminary discussions with the State
Governments were conducted. This time
the Planning Commission in their lurry
did not care to have that kind of preli-
minary discussions with the State Govern-
ments. They have also come out with this
Plan by cutting short the Fifth Plan by orie
year. From all this hurry. I was freling
very optimistic that the planning Com-
mission is going to present a Plan that
will find solution to the various problems
facing our country. Going through the:
Plan document, I was happy to under-
stand that the Planning Commission has
identified the problems and they have also
identified the possibilitics. But when T
went through the rest of the document,

I felt very much disappointed.

The Planning Commission admits
that during the past 27 years from a stag-
nant economy we have reached the stage
of a growing economy. We have moder-
nised our activities so that today we can
fecl proud that we are almost self-reliant,
We have diversified our activities. In
every field of industry we have certain
developments. In the ficld of producing
capital goods we are very much in advance.
And also in the matter of forecign exchange
and food we are in a very advantageous
position. With all these possibilities we
would have expected a Plan which would
have really mecant a solution to most of
our problems. It has also been noted
that during the past, in spite of all these
developments, people were getting im-
poverished. If it was 40 percent during the
Fifth Plan period, now they admit that



